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Inspection Report In The Matter Of O.A. 13/2024 (CZ) 
 

Hon’ble National Green Tribunal, Central Bench, Bhopal issued the directions vide order 

dated 30/01/2024 in the O.A No. 13/2024 (CZ) Netram Golhani & Ors Vs State of 

Madhya Pradesh & Ors. The background and relevant extract of the order dated 

30/01/2024 are furnished below:- 

 

1.In this Original Application, the applicant has raised the plea that the Municipal 

Council, Lakhnadaun constructed shops (complex) on both sides of Rotta Nallah Bridge 

in 2007, wherein the Applicant had also purchased the shop. The applicant's grievance is 

that Respondent no. 2 has constructed a Chopati by putting Beams and Columns over the 

Rotta Nallah, as a result of which the nallah has become narrow and its flow is affected. 

Consequently, during the rains in 2023, flooding took place and the sewage water and 
muck entered the shops causing damage.  

2.It is also alleged that since nallah has become narrow therefore dirt is spreading, 

causing health hazardous and the beems and columns are causing accumulation of the 
dirt and inspite of the complaint no action has been taken.  

3.The Original Application raises substantial issue relating to compliance of the 

environmental norms. Hence, we deem it proper to issue notice to the respondents. Let 
appropriate expeditious steps be taken for service of notice on the Respondents.  

4.Meanwhile, we also direct the Member Secretary, Madhya Pradesh State Pollution 

Control Board to carry out the spot inspection, ascertain the factual position on the spot 

and submit action taken report at least one week before the next date of hearing.  
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In compliance with the above directions given by the Hon’ble NGT (CZ) in O.A. 13/2024 

dated 30/01/2024, Regional Officer-M.P.P.C.B. Regional Office, Jabalpur 

(Representative of the Member Secretary, M.P.P.C.B.) visited the site on dated 

23/02/2024. A copy of the letter received from Head Office, in this regard is enclosed in 

(Annexure-1). 

The MPPCB, functioning as a key agency in environmental affairs, coordinated with 

relevant stakeholders and issued a letter (Annexure-2) dated February 15, 2024, to 

arrange a visit scheduled for February 23, 2024. 

 On the date of inspection, the following stakeholders were present at the site: - 

i. Dr. Pushpendra Singh, Regional Officer, M.P.P.C.B. Regional office Jabalpur  

ii. Shri Gajendra Pandey, CMO, Nagar Parishad, Lakhanadon, District-Seoni 

iii. Shri Jaikishan Sharma, Sub Engineer, M.P.P.C.B. Regional Office Jabalpur (M.P.) 

iv. Shri Sandeep Markam, Sub Engineer, Nagar Parishad, Lakhanadon, District-Seoni 

v. Shri Ranjeet Khapre, Time Keeper, Nagar Parishad, Lakhanadon, District-Seoni 

vi. Shri Netram Golhani, Petitioner 

 

The Regional Officer M.P.P.C.B., acting on behalf of the Member Secretary of 

M.P.P.C.B., submits this report following a field visit conducted on 23/02/2024. The visit 

addresses concerns raised by the complainant in the petition and involves thorough 

discussions with all the stakeholders. (Copy of the Panchnama is enclosed as 

Annexure-3) 
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1. Description of the site (Rotta Nallah) as mentioned in the petition:- 

        The location referred in the petition is Rotta Nallah, (Najari Naksha, Map and 

Google Photograph is enclosed in Annexure-4) which is a seasonal drain with 

minimal flow during normal times. It originates near Rani Lake and terminates near 

Sed River, spanning approximately 18-20 kilometers in total length. The terrain of 

the area varies, with shallow and wide flow in the upstream direction, transitioning 

to deeper waters and narrower width downstream. Several stop dams have been 

constructed along its course. It reaches its full capacity only during the monsoon 

season.  

The shops near Rotta Nallah in Ward No. 6, Vivekanand Ward, and Ward No. 8, 

Rani Durgawati Ward, were constructed by the Lakhanadon Municipal Council 

wherein, the petitioner also acquired three shops, namely Shop No. 9, 14, and 15, 

within this complex in 2007. The incident occurred during the monsoon season in 

June 2023. 

       The municipal council of Seoni has constructed a Chaupati adjacent to the existing 

road bridge on the Rotta Nallah.  

2. Chronology of Events took Place:-In 2006, the municipal council of 

Lakhandon erected a shop complex near the Rotta Nallah, adjacent to a pre-existing 

road bridge. The complex comprises a total of 42 shops, with 22 shops arranged in 

two rows of 11 each on one side, and on the other side, 20 shops arranged in two 

rows, with 9 shops in one row and 11 in the other. The complainant also purchased 

three shops, namely Shop No. 9, 14, and 15, within this complex in 2007. 

       The municipal council initiated the construction of a Chaupati adjacent to the road 

bridge and over the Rotta Nalla in 2017, which was finished in 2022. The foundation 

of the Chaupati comprises 98 columns of varying sizes. 

       The proceedings and resolution passed by the nagar parishad Lakhanadon are 

enclosed in (Annexure-5). The copy of letter of technical and administrative 

sanction from UADD Bhopal dated 11/05/2017 is enclosed in (Annexure-5A). The 

copy of letter of technical and administrative sanction from the office of Joint 

director UADD is enclosed in (Annexure-5B). The copy of letter of checking of 

structural design of Rotta nala section from polytechnic college dated 27/07/2018 is 

enclosed as (Annexure-5C). The copy of letter of revised technical sanction from 
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the office of Joint director UADD dated 03/08/2019 is enclosed in (Annexure-5D). 

The copy of the permission letter from T&CP dated 25/01/2019 is enclosed in 

(Annexure-5E).The copy of letter of approval of structural design from the office of 

Joint director UADD dated 22/11/2017 is enclosed in (Anexure-5F). 

       Over four days, from June 23 to June 27, 2023, heavy rainfall totaling 443.5 mm 

occurred (Rainfall data obtained from the Land Record Office Seoni, is enclosed 

in Annexure-6). This intense rainfall led to significant flooding during the midnight 

of June 27, 2023. 

        To investigate the causes of the flood and propose preventive measures to avoid 

similar situations in the future, a committee was established by the District Collector 

of Seoni. The committee comprised an Executive Engineer from the Public Works 

Department (PWD) and an Executive Engineer from the Water Resources 

Department (WRD). Based on the committee's recommendations, certain sections of 

the stop dam located upstream of the Chaupati were modified to facilitate water 

flow. 

Additionally, the committee examined the technical specifications of the Chaupati 

and noted that the foundation included numerous beams and columns, which also 

played a role in exacerbating the flood to some extent. 

       The Tehsil Office, Lakhnadon identified individuals affected by the flood and 

evaluated the extent of damage they suffered. Financial assistance was provided to 

those affected, including the petitioner, by the administration. 
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3. Issues raised in Petition & factual observation made during site visit:- 

The petition and subsequent judgements have highlighted the following concerns:- 

Issues highlighted in the Petition and order dated 30/01/2024 in O.A. 

13/2024 (CZ) 

Issues Raised Factual Observations against Issues  

1. The applicant has raised the 

plea that the Municipal 

Council, Lakhnadaun 

constructed shops (complex) 

on both sides of Rotta 

Nallah Bridge in 2007, 

wherein the Applicant had 

also purchased the shop. 

In 2006, the municipal council of 

Lakhandon erected a shop complex near 

the Rotta Nallah, adjacent to a pre-

existing road bridge. The complex 

comprises a total of 42 shops, with 22 

shops arranged in two rows of 11 each 

on one side, and on the other side, 20 

shops arranged in two rows, with 9 

shops in one row and 11 in the other. 

The complainant also purchased three 

shops, namely Shop No. 9, 14, and 15, 

within this complex in 2007. 

2. The applicant's grievance is 

that Respondent no. 2 has 

constructed a Chopati by 

putting Beams and Columns 

over the Rotta Nallah.  

The municipal council initiated the 

construction of a Chaupati adjacent to 

the road bridge and over the Rotta Nalla 

in 2017, which was finished in 2022. 

The foundation of the Chaupati 

comprises 98 columns of varying sizes. 

(GPS Photographs of Chaupati is 

enclosed in Annexure-7)  

3. Due to the construction of 

the chaupati the nallah has 

become narrow and its flow 

is affected. Consequently, 

during the rains in 2023, 

flooding took place and the 

sewage water and muck 

entered the shops causing 

damage.  

The installation of numerous beams and 

columns may have altered the flow 

dynamics, particularly during intense 

flooding events. The expert committee 

appointed by the Seoni Collector in this 

regard has commented on the structural 

specifications and noted the negative 

impact on flow resulting from the 

flawed design of the structure. During 
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 the flood, there is a possibility that some 

sewage water or debris might have 

entered the shops. 

4. It is also alleged that since 

nallah has become narrow 

therefore dirt is spreading; 

causing health hazards and 

the beams and columns are 

causing accumulation of 

dirt. 

During the inspection, there was no 

evidence of dirt spreading; however, 

there is a potential for dirt to spread 

during the monsoon season due to the 

intense flow of water and obstacles 

posed by the foundational structure of 

Chaupati. 

5. The petitioner has alleged 

that no compensation has 

been provided to the flood 

affected people and has 

requested for the  same. 

The tehsil office lakhanadon identified 

the people affected by flood and 

assessed the damaged caused to them. 

Subsequently, the relief was provided to, 

those affected. Details or which are as 

follow:- (Annexure-8) 

Name of 

petitioner 

Name of 

business 

Amount of 

relief 

provided 

Parsram 

Patel 

Kisan 

Electrical 

12000 

Kunj 

Bihari 

Barman 

K .K. Tent 

house 

12000 

Manmohan 

Barman 

Noori Tent 

House 

12000 

Ranjeet 

Patel 

Satyam 

Tent  

12000 

Aarti 

Sharma 

Mobile, 

Stationary 

12000 
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Netram 

Golhani 

Laxmi 

Electricals 

12000 

 In addition to the petitioner, assistance 

was extended to others, whose shops 

and houses suffered damage from the 

severe flood. 

 

4. Observations:-During the inspection, the following observations were made:- 

1. Currently, there is no dispersion of dust or dirt resulting from the hindrance of 

water flow. 

2. The sewage from Nagar Parishad Lakhanadn is currently flowing into the Rota 

Nalla. 

3. The base of Chaupati comprises approximately 98 columns along with lateral and 

transverse beams, which could lead to hindrance in water flow during the 

monsoon season. 

To investigate the causes of the flood and propose preventive measures to avoid 

similar situations in the future, a committee was established by the District Collector 

of Seoni. The committee comprised an Executive Engineer from the Public Works 

Department (PWD) and an Executive Engineer from the Water Resources 

Department (WRD). The committee made the following observations(Annexure 9):- 

1. The occurrence of intense rainfall led to a situation of severe flooding in Ward 

No. 6, 8, 9, 3, and the upstream area of Rotta Nala. 

2.  Another contributing factor to the flooding is the presence of stop dams on both 

the upstream and downstream sides of Rotta Nala, and the gates of these stop 

dams were not opened. 

3. The gates of the stop dam were opened on the 31st of June 2023, leading to 

reduction in the impact of the flood. 

4. Following that, the team established by the district collector on the 25th of 

August 2023 visited the location, and based on their evaluation and suggestions 

some portion of the stop dam located just behind the chaupati was dismantled. 

5. The committee recommended lining both banks of Rotta Nala and excavating 

stones across its entire width on the downstream side of the stop dam. 
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6. The committee also raised questions regarding the technical aspects of the 

Chaupati, citing concerns about the numerous longitudinal and transverse beams 

and columns that obstruct the flow of water. 

5. Status of MSW in Nagar Parishad Lakhanadon:- According to the 2011 

census data, the population of Lakhanadon Nagar Parishad is approximately 17302, 

with around 5231 households. Although some households in the parishad have been 

provided with sewer connections, the completion of household sewer connections is 

still pending. Also, presently, there is no sewage treatment plant in Lakhanadon 

Nagar, Parishad. However, The municipal council has outlined a proposal to 

establish a sewage treatment plant with a capacity of 2.30 million liters per day 

(MLD) as part of the city's sanitary action plan. A detailed project report has been 

finalised and got the technical sanction from state level technical committee. (Copy 

of letter of technical sanction is enclosed as Annexure-10)  

  During inspection, it was observed that sewage water from some households situated 

along the Rotta Nalla is flowing into the nalla. Water samples have been collected 

from both the upstream and downstream sides of the chaupati for analysis (water 

analysis report is enclosed in Annexure-11). 

6. Action Taken by M.P.P.C.B.:- 

1. A court case is already sub judice before the district court against Municipal 

council Lakhanadon, Details of the Court Case are:- Case no.- 299/2015 dated 

04-03-2015, under Sections 15 and 17 of Environmental Protection Act 1986 

and Municipal Solid Waste Rules 4 and 7. (Annexure-12) 

2. An Environmental Compensation (EC) of Rs. 36 lakhs has been imposed in 

adherence to the directive issued by the Honorable National Green Tribunal 

(NGT) in O.A. 606/2018. (Annexure-13) 

                                                                                                                                         (Regional officer) 

M.P. Pollution Control Board 

                                                                                           Regional Office, Jabalpur 
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GPS Photographs Taken During Inspection 

 

 

 

 

 

 

 

 

 

 

 

  

 

 

 

 

 

 

 

 

INSPECTING TEAM 

INSPECTING TEAM WITH COMPLAINANT 
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CHAUPATI FROM DOWNSTREAM SIDE 

CHAUPATI FROM ROAD BRIDGE 
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FOUNDATION OF CHAUPATI SHOWING NUMEROUS BEAMS & COLUMNS 

SHOPS CONSTRUCTED NEAR ROTA NALA IN WARD 6 
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SHOP OF COMPLAINANT 

DOWNSTREAM OF NALA 
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STOP DAM UPSTREAM OF THE CHAUPATI 

WASTE WATER FLOWING INTO NALA 
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Sample from 
Sample details 
Date ofCollection : 
Date of Receipt 
Date of Analysis 
Analysed by : 

Sr.No 

3 
4 
5 

7 
8 
9 

10. 
11. 
12. 
13. 

14. 
15. 
16. 
17. 

A - PHYSICAL PARAMETERS 

18. 
19. 
20. 

B -CHEMICAL PARAMETERS 

21. 

23 
24. 
25. 

33. 
34. 

Parameters 

Turbidity 

35. 

Temperature 

Colour 

36. 

Odour 

-

pH 

Specific Conductivity 

Rota Nala at Lakhanadon, Seoni (M.P.) 

Mahesh Puraiya ( JS ) 

Total Solids 

23/02/2024 

Total Alkalinity 

1) US Nalla Water Near Chopaty 2) D/S Nlla Water Near Chopaty 

23/02/2024 
23/02/2024 

Total Hardness ( as CaCO, ) 

Fluoride 

Calcium Hardness (as CaCO; ) 

Dissolved Solids 

Magnesium Hardness (as CaCO:) 
Chloride 

Suspended Solids 

C.0.D. 

Plot No. :455,456,,Vijaynagar, Jabalpur ( M.P. ) 
LIQUID SAMPLE ANALYSIS REPORT 

M.P. POLLUTION CONTROL BOARD 

Ammonical Nitrogen ( as N) 
Nitrite Nitrogen ( as NO,) 

Nitrate Nitrogen (NH; ) 

Oil & Grease 

Total Kjeldahl Nitrogen ( as N) 

Dissolved Oxygen 
B.O.D. (3 days, 27 'C ) 

Phosphate ( as P) 

C - BIOLOGICAL PARAMETERS 
Sulphate (as SO4 ) 

Analyst 

D - ANY OTHER TEST 

Total Coliform 
Feacal Coliform 

Calcium (as Ca) 
Magneshium (as Mg) 

INDICATION : 

REGIONAL OFFICE 

Analysis No. 183,184/224 

Unit 

N.T.J. 

Sample collected by :- Shri J. K. Sharma ( Sub Engineer ) 

umho/cm 

mg /1 
mg /1 
mg /1 
mg/1 

mg/ 
mg/ 

mg /| 
mg/1 

mg /1 
mg /1 
mg/| 
mg / 

mg/ 
mg /! 
mg/ 
mg/ 
mg/1 
mg/1 
mg /1 

MPN/100ml 
MPN/100ml 

Result 

turbid 

7.56 

126 
604.0 
488.0 
116.0 

33.0 
110.0 

PARAMETER DOES NOT CONFIRM TO : 

Result 

turbid 

7.48 

141 
630.0 
506.0 
124.0 

Fax & Ph. 4042780 

36.0 
160.0 

Bill No. 

NOTE:- No statutory liability accepted for samples not collected by M.P.P.C.B. 

Dt. 

Result Result 
IV 

LStandard prescribed by M.P.P.C.B.in M.P.Gazette notification, dated 25/03/1988 
2. IS: 10500-1991 ( Specification for Drinking Water ) 
3. Standard prescribed in Bio-Medical Waste( Management & Handling ) Rules 1988 

GENERAL MARKS ;- BDL Below Detectable Limit 

Lab Incharge 42
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iu asferora 

TH A.5, le H. 455/456 
fa R, GY (HOY0) 

4 ya 7 

yafaru (rEU) efg4 1986 RI 

2. YE feh, qtqUT (0REUT) rferfH 1986 rRT 19 G8T 

43
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3. yEh, qujqr r) rffAuH 1986 STRT 19 fad 

ya HjG 514 faio 21/01/2015 ENI y acor 

(iqa-2) 

qigey eUT fH 1986 ¾ gRI 15 yd 17 G0 

(1986 29) Ì RI 3, 6 3r 25 GRI yG0 Tt I 

frH s(1) str (3) 7(1) yd gHei 3 rgH o() ste (3) 72) 

(sierqg 3) 

44



(3) 

(ydy ya z) MH 2000 
3T q 4|o 6318 f¢o 04.11.2004 gIRI IfeoR vT 

3HR TY MOrY ot HRI Ä. 477r 478, 43. 34/1, 

yIqHIT 3Tt 2, 3 yd 4 Yld HT I 

haRl #9E aqeT 15 04 arsÍ 11 

45



H0# 8641 feis 02.02.2009 gRT qafaru (REv) 3fafryH 

MT ya fic5 02.02.2009 d 25.01.2014 
(ieff-6 yd 7) 

(0vGUr) 3ffyH 1986 t rRT 15 yd 17 G3T qUgts 

46



H| 

qtq (HRErUT) efH 1986 

47



H 5. Ic , 455/456 

34rT 15 d 17 qytaru HHUT 3efyH 1986 o 3Ht Hy 

48



1. 

2 

3 

4 

5 

6 

7 

qtgr (ireTU) 3feyH 1986 T IRT 19 } 

fdi HGet IGya fic 16.04.1987 

yICF 514 fic 21.01.2015 GINT GT 

MH 2000 

yfdci fi 26.02.2015 

feio 02.02.2009 ERI GII fb 

as EIRI qyfqru (ÍVGU) fefyH 1986 

fE 25.01.2014 

3/ 

31H 

01 

02 

03 

04 

05 

06 

07 

49



2 

4 

6 

1. 

3 

Na 

gfa, 

yfafaft: 

qafar yfte, 5, 3VI EreT-, r-462016 

Hindiletter.Soofi 

227e aAufaat/2 023, 
g (0755) 2464428, 2466191, e-ma1l: it.mppcb@rediffmal com 

fre- IAN..... (.9.)1 

3fasuf antr ais 24.12.2021 vT 27.12.2021 erfagft 
1. 

ahrr, fzatso/-9-2023 

yatfT yoU BH0CH 606/2018 GT 31GI sferftr� qufauT 

2. as TTT HI 4 5. 2043/LH.UH.3c/TG/Hufaat/ 2 0 23, Tura 

e af a 1I Member Secretary. MPPCB Environment Protection Fund NGT Account No. 6310001200000043 IFSC Code-PUNBO631000, yolg GTGCT GcE, pt g8yI. I 

on21 Dd ai 27.12.202 1 31qTE 31èzitùT qafarufrg eifayft T B 

2010 fÌ eTrT 26 H6ufoi eT 30 TEq 3rqarfers yasZUT ZUf bà GràÝN 

50
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196. Jabalpur 
197.| Jabalpur 
198.| Jabalpur 

199. Jabalpur 
200. Jabalpur 
201. Jabalpur 
202. Jabalpur 
203. Jabalpur 
204. Narsinghpur 
205. Narsinghpur 
206. Narsinghpur 
207. Narsinghpur 
208. Narsinghpur 
209. Narsinghpur 
210. Narsinghpur 
211. Narsinghpur 
212.Balaghat 
213.| Balaghat 
214. Balaghat 
215.Balaghat 
216. Balaghat 
217. Balaghat 
218. Mandla 
219. Mandla 
220. Mandla 
221. Mandla 
222. Mandla 
223. Seoni 
224. Seoni 
225.Seoni 226. Katni 
227. Katni 
228. Katni 

229. Katni 
230, Rewa 
231. Rewa 

Barela 
Bhedaghat 
Katangi 
Majholi 
Panagar 
Patan 

Shahpura 
Jabalpur 
Narsinghpur Chichali 
Gadarwara 
Gotegaon 
Kareli 
Saikheda 
Salichauka 
Tendukheda 
Baihar 
Balaghat 
Katangi 
Lanji 
Malajkhand 

Warahseoni 
Bamhani 

Bichhiya 
Mandla 

Nainpur 
Niwas 
Barghat 
Lakhnadon 
Seoni 
Barhi 

Katni (Murwara) 
Kymore 

6.00 

Chakghat 
Baikunthpur 

36.00 
66.00 
36.00 
126.00 
66.00 
36.00 
150.00 
66.00 
36.00 
66.00 
66.00 
96.00 
66.00 
36.00 
36.00 
96.00 

126.00 
66.00 
96.00 

96.00 
66.00 

36.00 

36.00 
96.00 

96.00 

36.00 
66.00 

36.00 

156.00 

60.00 

360.00 

210.00 

Vijay raghavgarh 90.00 
102.00 

12.00 

No. 174 dt. 24/12/2021 No. 174 dt. 24/12/2021 No. 174 dt. 24/12/2021 No. 174 dt. 24/12/2021 No. 174 dt. 24/12/2021 No. 174 dt. 24/12/2021 No. 174 dt. 24/12/2021 No. 174 dt. 24/12/2021 No. 174 dt. 24/12/2021 No. 174 dt. 24/12/2021 No. 174 dt. 24/12/2021 No. 174 dt. 24/12/2021 
No. 174 dt. 24/12/2021 
No. 174 dt. 24/12/2021 
No. 174 dt. 24/12/2021 
No. 174 dt. 24/12/2021 
No. 174 dt. 24/12/2021 
No. 174 dt. 24/12/2021 
No. 174 dt. 24/12/2021 
No. 174 dt. 24/12/2021 
No. 174 dt. 24/12/2021 
No. 174 dt. 24/12/2021 
No. 174 dt. 24/12/2021 
No. 174 dt. 24/12/2021 

No. 174 dt. 24/12/2021 

No. 174 dt. 24/12/2021 

No. 174 dt. 24/12/2021 

No. 174 dt. 24/12/2021 
No. 174 dt. 24/12/2021 

No. 174 dt. 24/12/2021 
No. 174 dt. 24/12/2021 

No. 174 dt. 24/12/2021 
No. 174 dt. 24/12/2021 
No. 174 dt. 24/12/2021 

No. 174 dt. 24/12/2021 

No. 174 dt. 24/12/2021 
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ufd, 
Hja/42) /stat/À1./2023 

fayy 

FH T0 5,-1T &455/456, favR, YdGyr-482002 Phone & Fex-0761-4042780 E-Mail romppcbjbp@rediffmail.com =======:==EE:: 

T22 

feru, 

3echru yafeT YoNUT pHCA 606/2018 GIÊT 3T¢T fich 24/ 12/ 2021 

uftffy -

NGT/YUIT YprUT 

HAY HT91G Ê YA �|F 2043 fio 11/08/2023 
--00 

gH Hq À qIs HRIY HII YA H|H 2043 feip 11/08 / 2023 ufi Hel 

goHj5/ /uMa/È1./2023 

D/RO/LTRMAURYA 

afqe (rievr) afafyH, 1986 t erRT 15, 16 qd gu stT SIflorU 3fef 
2010 T RT 26 HzyfdT 30 TBT JYRTEc YHRU Gf f GItI 
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